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tte* doubling of tbe capacity a t  the 
Coke-Oven Plant in Oorgapore; and

(b ) if so, whether sanction has been 
accorded to the proposal?

The Deputy Minister of Planning
<«hri S. N. M ishra): (a) Yes, Sir.

(b) No. I t  w as considered that 
the best m anner in w hich additional 
Capacity for hard  coke should be 
created  m ust be gone into by a 
Comm ittee. A ccordingly a C om m ittee 
is being appointed  for th is purpose by 
the M inistry of Steel, M ines and Fuel.

Shri Bimal Ghose: Is it a fac t th a t 
this Question w as exam ined  and it 
was found th a t unless the p lan t was 
doubled, it w ould not be economical?

Shri S. N. Mishra: T hat is the  point 
made by the W est B engal G overnm ent 
tha t the cost of production can be 
reduced by 30 per cent, by doubling 
the plant. B ut all these things w ill 
have to be gone in to  by the com m ittee 
a lthough th is w ould not be a d ircct 
point of reference, so fa r as 1 can see.

Shri Bimal Ghose: Do I understand 
th a t if the com m ittee comes to a deci
sion th a t th a t is so the question of 
foreign exchange w ill not bo pu t fo r
w ard  as a plea not to sanction this?

Shri S. N. Mishra: In fact, the  W est 
Bengal G overnm ent them selves 
thought th a t the question of foreign 
exchange would not prove to be very 
difficult because by deferred  paym ent 
the whole thing could be spread over 
a num ber of years.

Shri Bimal Ghose: Do I understand  
th a t this question was not exam ined 
a t a ll as to w hether it will be econo
mic or uneconom ic on the presen t 
capacity?

The Minister of L abour and 
Employment and Planning (Shri 
Nanda): T here was fu rth e r difference 
of opinion regard ing  the need for the 
Additional production in the presen t 
conditions of dem and. T hat m a tte r 
has to be gone into first, as to w here, 
if  there is any addition, it is going to 
be consumed. T herefore, the location 
of any increased capacity also is a 
fla tter for consideration.

M i f t t t t t  4 f »  Q m

Shri Astar: Will the M » «
Minister be pleased to state:

(a )  w hether it is a fa c t that m any 
fam ilies from  Goa who have migrated  
to Indian  te rrito ry  a re  residing in the 
D istric t of R atnag iri and  K arwtr;

(b) if  so, th e ir  num ber;

(c) w hether it is a fac t th a t many 
fam ilies have not received any help  
from the C en tra l G overnm ent and a re  
in critical position; and

(d ) if so, the action G overnm ent 
propose to tak e  in the  m atter?

The Parliamentary Secretary to  the 
Minister of External Affairs (Shri 
Sadath Ali Khan): (a) and  (b ).T here 
a re  th ree  displaced fam ilies from  Goa 
residing in R atnagiri and ten  displac
ed persons in K arw ar.

(c) and (d ) . G overnm ent have 
received applications for financial as
sistance from two displaced persons 
residing in the D istrict of R atnagiri 
and ano ther from  a person now  living 
in H yderabad. These are  under 
consideration.

Shri P. R. P atel: May I know  the 
dates of the applications received, 
and the action taken  up till now?

M r. Speaker: Dates? T here m ay
be a num ber of applications.

Shri P. R. P atel: May I know  w h en  
the applications w ere received, two 
m onths before or four m onths before 
or six m onths before?

Mr. Speaker: I w ould have m yself 
advised notice. How can the M inis
te r  rem em ber the dates of all these 
applications?

An Hon. Member: There were only
two applications.

The Prime Minister and Minister o f 
External Affairs (Shri Jaw aharlal
N ehru ): May I say a word? Possibly, 
the suggestion is that an application



was rece iv ed  before th e  p rev ious ans
w er "WfS given, and , therefo re , th a t 
answ er w as not a correct one—possi
bly; I do no t know . If th a t is the 
inference o r allegation , m ay  I assure 
the H ouse th a t th a t application  w as 
not received before, b u t it w as receiv 
ed afterw ards, th a t is, a f te r  the 
answ er?

R adio-active W aste

» u
fS h r i  H arish  C handra M athur: 

•*««.<{ S hri V ajpayee:
Shri U. L. P atil:

Will the  P rim e M inister be pleased 
to state:

(a) w hether the question of dum p
ing radio-active w aste m the sea has 
been considered by the In ternational 
Atomic E nergy Agency;

(b) if so, w hat are  the conclusions 
arrived  a t; and

Cc) w hat contribution has been 
made by India tow ards the solution 
of this problem ?

The Rrfane M in ister and M inister 
of E x terna l A ffairs (S hri Jaw aharla l 
N ehru): (a) and  (b ). The m ethod of 
dum ping radioactive w astes in the 
sea is only one way of disposing of 
such w astes and is a part of the w ider 
issue of w aste disposal in genera). 
The subject of w aste disposal is 
included among the health  and safety  
activities of the In ternational A tom ic 
Energy Agency. T here have been 
'om e very pre lim inary  discussions on 
the subject a t m eetings of the Board 
of G overnors of the Agency, b u t no 
conclusions have been a rrived  at.

(c) The general question of safe 
disposal of radioactive w astes is 
under the active consideration of a 
comm ittee appointed by  the D irector 
of the A tom ic E nergy E stablishm ent 
a t Trombay.

Shri H arish C handra M athur: May
I know  w hether the atten tion  of the 
Prim e M inister has been d raw n  to  a 
recen t noite by th e  USSR on th is  sub
ject, coRiplaining against th is disposal

of rad io-active w aste? T he sta te 
m en t m ade by the  P rim e M inister in 
th a t th is problem  does not baffle us 
a t  all. M ay I know  w h at the correct 
position is? W hile speaking on the 
D em ands fo r G rants, he sta ted  th a t 
we had no problem  w hatsoever, and 
th a t the  discharge in th e  ocean w as 
absolutely safe, and th e re  w as less of 
radio-activ ity  in it than  in the  o rd i
nary  w ater. May I know  w h at the 
correct position is, and how the two 
things reconcile?

Shri Jaw ah arla l N ehru : My answ er
previously re la ted  to w hat we w ere 
doing a t T rom bay, and w e gave the 
assurance th a t tha t involved no 
danger to anj'bodv at all. I w as not 
making th a t sta tem en t in regard  to  
every th ing  tha t was happening in the 
w ide w orld, as to how o th e r coun
tries w ere disposing of it. Obviously, 
I ne ither know fully , nor can I give 
an assurance.

The hon. M em ber referred  to the 
U.S S.R. pro testing  against som ething.
I can say nothing about it, as I do not 
know all the facts.

Dr. Sushila N ayar: May 1 know
w hether the Prim e M inister w ill be 
pleased to see to it th a t our students 
taking tra in ing  in atom ic energy in 
different parts of the w orld are given 
full details as to how we a re  dealing 
w ith this problem  in India, because 
they are  very m uch puzzled w hen  
people ask them  about it and they do 
not know  the answ er?

Shri Jaw ah arla l N ehru: 1 am  su r
prised to hear that, because the 
students who have been sent abroad 
are  students who almost alw ays have 
w orked in these establishm ents at 
Trom bay. So, it is not a question of 
the ir being told. They know  from  
personal experience. T here m ight be 
a special case of a person who has not 
w orked there. If the lady M em ber 
could draw  my a tten tion  to any  p a rti
cular fact in her know ledge, I shall 
enquire.

Shri K asliw al: T he P rim e M inister 
w ill recall th a t & few  m onths back.




